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Insanitary Conditions in Aligarh— 
Delhi Janata Express

324. S H R I  S . S . S O M A N I: W il l  the 
M in is te r  o f  R A IL W A Y S  be pleased to  
s ta t e :

(a) whether it is a fact that the 
Janata Express from Aligarh to Delhi, 
which stops at every station like a 
passenger train and fare charged of 
an express train is without proper 
facilities in the train;

(b) whether it is also a fact that 
the compartment Ambala-Farukhabad 
via Aligarh are filthy, fans are not 
working, no switches and no water 
in the water tank etc.; and

(c) if so, the steps Government 
have taken in this regard?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) 39 Up
Janata Express does not stop at every 
station between Aligarh and Delhi 
like a passenger train. Express fare 
is therefore charged.

(b) No slip coach is attached for 
Farrukhabatf to 39Up/40Dn Janata 
Express.

(c) Does not arise.

Confirmation of Employees with 15-M 
Years Service

325. SHRI MADHAVRAO SCIN- 
DIA; Will the Minister of RAIL-
WAYS be pleased to refer to the 
reply given to Unstarred Question No 
6383 on 11th April, 1978 regarding 
employees with 15—20 years service 
not confirmed and state:

(a) whether the service conditions 
of about 1000 assistant officers recruit-
ed through U.PJ5.C. by interview have 
been affected as they have seriously
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been discriminated in the matter ol 
confirmation; and

(b) if so, the steps Government 
propose to take in this regard to pro-
tect the interest of this category of 
officers?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI SHEO NARAIN): (a) The
reply given to Unstarred Question 
No. 6383 on 11-4-1978 clarified the 
position with regard to confirmation 
and seniority of Railway employees 
in general. The question now asked 
refers to Temporary Assistant Officers 
who were recruited as unclassified
i.e. neither in class I nor in class II 
although given the scale of pay ap-
plicable to Junior Scale Officers. They 
were appointed on Railways under 
special terms and conditions of ap-
pointment, confirmation and seniority, 
clearly spelt out in the offers of their 
appointment, and also accepted by 
them. Their confirmation in class I 
is made in accordance with these 
terms and conditions. According to 
the said term* of appointment, their 
seniority was to be counted from the 
date of their confirmation in class I; 
however, Government decided that, 
as a special case, they should be given 
weightage in seniority upto a maxi-
mum of five years. Thus there has 
been no discrimination.

(b) Government has since decided 
that instead of confirming the remain-
ing 190 Temporary Officers over a 
period of the next few years, against 
the yearly quota of vacancies fixed 
for the purpose, all of them should 
be considered for confirmation during 
the year 1978 by creating the required 
number of supernumerary posts

Railway Platforms

326. SHRI AHMED HUSSAIN: Will 
the Minister of RAILWAYS be pleased 
to state:

(a) the criteria being followed/ 
proposed to be planned to improve the 
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conditions of various Railway plat-
forms in the country and particularly 
of N.E. Region and of backward a» 
well as rural areas;

(b) which platforms in the N.E. 
Region have been earmarked to be 
developed in the next three years and 
details of funds allocated or to be 
allocated in each case for the purpose;

(c) whether improvement of condi-
tions of Platforms in the N.E. Region 
requires the approval or fixing of pri-
ority by the N.E. council: and

(d) if so, the details of pendency 
before the N.E. Council, Planning 
Commission and Railway Board in 
this regard and the nature of impro-
vement suggested?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN); (a) to (d). Plat-
forms with proper surface have been 
provided at all stations on Indian Rail-
ways. Works connected with the im-
provement to the platforms such as 
lengthening, raising level, paving etc., 
are taken up by the Railway Adminis-
tration on the recommendation of -the 
Zonal Railway Users Amenities Com-
mittee with which public opinion is 
also associated. It is they who fix 
priorities for such Works taking into 
consideration the relative importance 
of the station, volume of passenger 
traffic, number of trains, availability 
of funds etc.

Funds for Passenger Amenity Works 
are allotted Railway Zone-wise and not 
Region-wise. As such, State/Region- 
wise information is not available sepa-
rately. Further, budget allotments 
for such works are made annually
with the approval of Parliament find
hence information for the next three 
years cannot be furnished.

Utilization of Bombay High Gas
327. SHRI K. LAKKAPPA: Will the 

Minister of PETROLEUM, CHEMI-
CALS AND FERTILIZERS be pleased 
to state:

(a) is it a fact that while pipe-
lines have been laid for pumping oil




